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Dedicated SEZs for gems and jewellery industry

+t4344. SHRI SHIVANAND TIWARI :
SHRI RAMCHANDRA PRASAD SINGH :

Will the Minister of COMMERCE AND INDUSTRY be pleased to state:

(a)  whether it is a fact that there are 10-12 Special Economic Zones (SEZs)
dedicated to gems and jewellery industry;

(b)  if so, the details thercof and places where these SEZs are situated;

(c)  whether it is also a fact that the units established therein have been
importing the processed items from overseas instead of carrying out processing work
indigenously;

(d) if so, the details therecof and whether it is also a fact that the Gems and
Jewellery Export Promotion Council has also drawn Government’s attention towards
it; and

(e) if so, the action taken by Government so far?

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRI JYOTIRADITYA MADHAVRAO SCINDIA) : (a) and (b) In
addition to two State Government / private Sector SEZs set up prior to the enactment
of SEZ Act, 2005, atotal of 13 SEZs have been formally approved and of these 6 SEZs
have been notified as Gems & Jewellery SEZs. A statement showing location of these
SEZs is given in Statement. (See below)

(c) to (e) All the units are allowed to carry out their authorized operation as
per the Letter of Approval granted. The performance of the SEZ units are monitored
annually by the Unit Approval Committee and in case of violation of the conditions of
the approval, units are liable for penal action under the provisions of SEZ Act and
Rules frame thereunder and provisions under Foreign Trade (Development and
Regulation) Act, 1992.

+ Original notice of the question was received in Hindi.
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List of gems and jewellery SEZs

Unstarred Questions

List of SEZs from State Govt./Private Special Economic Zones established prior to SEZ Act.-

Sl.  Name of the SEZ, Location State Type of Status
No. SEZ
1 Manikanchan SEZ, W. Bengal  Kolkatta, West Bengal WB  Gems and Notified
Jewellery
2 Jaipur SEZ Jaipur, Rajasthan RJ Gems and Notified
Jewellery
List of SEZs Formally Approved under the SEZ Act, 2005:
Sl.  Name of the developer Location State Type of Status
No. SEZ
1 2 3 4 5 6
1 Deccan Infrastructure and Mahabubnagar District, AP Gems &
Land Holdings Limited Andhra Pradesh Jewellery
2 Omnibus Industrial Develop- Khardpada, Naroli, DNH  Gems & Notified
ment Corporation of Daman Dadra and Nagar Haveli Jewellery
and Diu and Dadra and Nagar
Haveli Limited (OIDC)
3 M/s. Hyderabad Gems SEZ, Hyderabad, A.P. AP Gems & Notified
Ltd. Jewellery
4 AEC Marketing Pvt. Ltd Village Morkhal DNH Gems and
Silvassa, Union Jewellery
Territory of Dadra
and Nagar Haveli
5 Planetview Mercantile Verna, Goa GA Gems and
Company Limited Jewellery
6 Gujarat Hira Bourse Ishhapor, Surat GJ Gems and Notified
Jewellery
7 Gitanjali Gems Limted Panvel Village, MH  Gems and Notified
Chiravat, District Jewellery
Raigad, Maharashtra
8 Shirpur Gold Refinery Shirpur, District MH  Gems and
Limited Dhulia, Maharashtra Jewellery




Written Answers to [16 MAY, 2012] Unstarred Questions 47

1 2 3 4 5 6
9 Royal Palms India Private Survey No. 169, MH  Gems and
Limited Aarey Milk Colony Jewellery
Goregaon (East),
Mumbai
10 Navi Mumbai SEZ Pvt. Ltd. Village Ulwe, Navi MH  Gems and Notified
Mumbai, Maharashtra Jewellery
11 Delhi State Industrial Baprola village, Delhi DL Gems and
Information Development Jewellery
Corporation Ltd.
12 Mahindra World City Village Kalwara, RJ Gems and Notified
(Jaipur) Limited Tehsil Sanganer, Jewellery
District Jaipur,
Rajasthan
13 M.P. Audyogik Kendra Village Rangwasa, MP Gems and
Vikas Nigam (Indore) District Indore, Jewellery
Limited Madhya Pradesh

Production of iodized edible salt

4345. DR. GYAN PRAKASH PILANIA : Will the Minister of COMMERCE
AND INDUSTRY be pleased to state:

(a)  the State-wise total salt production in India and how much of this is iodized
edible salt;

(b)  the cost price per kilo of raw salt;
(¢) themarket selling price per kilo of iodized salt and whether it is exorbitant;
(d) the share of Indian salt industry in the world; and

(e) the State-wise details of steps taken by Government to promote salt
industries?

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND
INDUSTRY (SHRI JYOTIRADITYA MADHAVRAO SCINDIA) : (a) The total
production of salt in India during 2011-12 was 221.79 lakh ton. Of this, 62 lakh ton of
salt were iodized. The State-wise production of common salt and iodized salt in the
country during 2011-12 are given in Statement. (See below)

(b)  The cost price of salt varies from State to State depending upon various
factors including cost of labour and electricity, density of brine used for production of
salt, etc. The Office of the Salt Commissioner was maintaining ex-factory price of salt



